Name of the corporate debtor: MPL 2 WHEELERS PRIVATE LIMITED; Date of commence ment of liquidation 26-11-2021;

Annexure-1

List of stakeholders as on: 22-06-2022

List of secured financial creditors

deeds date
24.03.2016
executed by
MPL 2
Wheelers
Private Limited
with the
intention to
create equitable
mortgage Lo
seCure
repayment of
loan and Deed
of guarantee
executed
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sSundaram 30/11/2021 |3,48,50,402|3,48.50,402Claim for |3.48.50,402 [No Memorandum 3,48 ,50,402 [65.6% - - Sundaram Home Finance
Home Finance secured confirming Limited while submitting
Limited loan deposit of title their claim have intimated

their decision to realize
their security interest
under Regulation 21A and
Regulation 37 of IBBI

Il Liguidation Process )
Regulation, 2016 in the
secured asset Flat No. C5,
Sth Floor, USHERA, No:
189, Old Mahabalipuram
Road, (Presently called as
Rajiv Gandhi Salai),
Sholnganalhar,
Kancheepuram— 600119,
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